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the P&T 'Departm nt from the Depart-
ment of Parliamentary Affairs. Nomi-
nations to the T.A.Cs. are made by the 
Government after considering the lists 
of names r ceived (1) from the Gene-
ral/District Manager (2) directly by 
the Ministry and (3) from the Depart-
ment' of Parliamentary Affairs. 

(b) and (c). Th two members of 
Parliament were nomina ed to the Tri-
vandrum T.A.C. in consultation with 
the Department of P~rliamentary 

Affairs as per the existing policy. 

Introduction of T.V. in North Eastern 
Council 

735. SHRI BAJU BAN RIYAN: Will 
the Minister of INFORMATION AND 
BROADACASING be pleased to state: 

(a) whether Government are aware 
that the North Eastern Council has 
sought the Planning Commissjon's ap-
proval of Rs. 2g crore to introduce tele-
vision in that region in the shortest 
time and involving minimum expendi-
ture; 

(b) if so, the reaction o.f Government 
thereto; 

(c) whether his Min!stry- has t aken 
up the matter with the Planning Com-
mission; 

(d) if so, he details thereof: and 

(e) if not, the reasons therefor? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI VAS-
ANT SATHE): (a) tn (e) A special 
plan for introducing Television in the 
North Eastern Region was drawn uP 
by this Ministry for a capital expendi-
ture of Rs. 25.7 crores. The Plan was 
also approved by the North Eastern 
OOuncll. An amount of Rs. 7 crores 
has .been approved by the Planning 
Commisc;ion for impleme.atation of the 
scheme nf introduction of television in 

·the North Eastern Region in the 6th 
Plan. 

Uite of Natural Gas 
736. SHRI 

Minister of 
R. P. DAS: 
PETROI.EUM, 

Will the 
CHEMI-

CALS AND FERTILIZERS be pleased 
to state, 

(a) whether Governre nt have tnk n 
policy decision for using natural gas; 
and 

(b) whether Met,hane, the major 
constituent of l1atun.l ga , is not used 
and applied properly in the industry 
due to lack of corre ~t . "'0 .. rnmenl 
policy? 

THE MINISTEJR OF 1--ETROLEUM, 
CHEMICALS AND F RTILIZERS 
(SHRI p. SHIV SHAKI - R): ~ (a) cnd 
(b) The pr sent policy of the Govern-
ment is that, as far as practicable, 
gas should be utilised as feed-stock fOr 
the production ot fertilizers, j)etro('he-
micals and for extraction of LPG, etc. 
To the extent the gas (including Meth-
ane) cannot be used immediately for 
these purposes it could be di erted for 
other purposes sUCh as power genera-
tion, etc., purely as a fall-back arrange-
~nt on a temporary basis till priority 
sect0rs like fertilizers and petrochemi-
cals are ready to utilise it. 

In Gujarat almost the entire quanti-• ty of both associated and free gas 
stands com~tted to varjous conSLl-
mers except for some low pressure gas 
which is used internally fw production 
purposes. 

In Assam, at present there is surplus 
gas available, a major pBrt of whicb is 
committed for supply to the Namrup 
III unit of Hindustan Fertilizer Corpo-
ration Ltd. (HFCL) and also for t e 
proposed expansion unit ot Assam 
State Electricity Board. However, 
flaring of some quantity d gas be-
comes inevitable in the e ent of faHure 
on the consumers' part to offtake the 
committed quantity and the mecha li-
cal failure of equipment etc. 

Regarding offshore associated gas 
produced from Bombav High field f 
supplied to MI s. Rash riya Chemicals 
and Fertilizers as foodstock as wdl as 
fuel and to Mis Tata Elcctnc Company 
and the Mah~ashtra State Electricity 
Board for generation of power. Thi 
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supply of gas as fuel for power gene-
ration is purely on a fall-back basis 
pending completion of the priority 
users for offshore gas V1Z. 'rh I Ferti-
lizers Plants, etc. 

Imports of PetrolenDl Products 

737. SHRI A. T. PATIL: Will the 
Minister Of PETROLEU:'-l CHEMI-
CALS AND FERTILIZ1!J'RS be pleased 
to state: " , 

(a) whether Government propose to 
. increase the import of petroleum pro-

duct's during the current year, over 
and above the normal imports already 
estimated at 'the commenCfment ot th 
current year; 

(b) if so, the reasons therefor; 

(c) the quantities of actual import~ 
during the past three years and the 
figures of indigenous production during 
the corresponding period; 

(d) what measures were considered 
by Government such as by way of res-
triction on use, substitution or other-
wise to curtail or restrict the quantity 
of imports' and 

t 

( ) the effects of this sit lwtion on 
the national economy and measures 
taken to counteract them? 

THE MINISTER OF PETROLL."'CM, 
CHEMICALS AND FFRTILIZE}BS 
(SHRI P. SHIV SHANKAR): (a) and 
(b). A_s against the preliminary tenta-
tive estimates for 1982-83, for import 
of 4 million tonnes of petroleum pro-
ducts the present estimates are for 
impo: t of 5.8 million tonnes of such 
products. The reasons for this increaSe 
in import requirements are pdmarily 
on aCCo,unt of, inter alia the industrial 
r lations problem in BhRrat Petroleum 
Corporation Ltd., in Bnmbay upto 
June, 1982 and the shut down of its 
secondary proceSSing units at least till 
the nd of September. 1'982, as also 
delay in commissioni'1g of the secoml-
ary processing units of Mathura and 
KoyaU Refineries. 

(c) The quantities of actual imports 
durlng the past threE' years and the 

figures of indigenous production during 
the conesponding period for petroleum 
products are givon belaw:·--

(Qty. Million T onn ) 

Indigenou 1 Import' 
Year production 

Qty. 

1979-80 

1980-81 

1981 -82• 

25'79 
~4. 12 

28.20 

4·73 
7.29 

4'97 

.Provisi nat 

(d) and (e). Continous efforts are 
being made by Government to minirp.;se 
the dependenc on imports ill ';his 
regard. Apart from taking steps to 
augment indigeno;.ls c:rude oa pNduc-
tion and refini.ng ca11acity, several 
measures haVe also been taken to re-
duce the consumption of petroleu'm 
products. Some of these are: 

(i) Introduclliotl of an improved 
version 0f Kelosene wick stove 
possessing a thermal efficiency 
of 60 Per cent as compared to 
the 45 ~~r cent efficiency of 
othel" kerosene wick s\oves 
usually I)old In the market; 

(ii) 

(iii) 

(iv) 

Advisina Central Government o 
Ministries/Departments state , 
Governmen~s and Public Sec-
tor Undertakin~s to effect 
savings in the consumption of 
motor spirit (p trol) in their 
staff cars; 

Giving advice to State GOvern-
ment of canali sed drugs in 
speed limi.ts tor passenger 
transport vehicle:; with~n cities 
and towns, tlnd on local trans-
port vehicl~s as well a to con-
trol goods and passenger 
vehicles with high smoke ex-
hausts in order to achieve effi-
ciency in d!esel consumption; 

Initiating stt.lllips in the Stafe 
Road Transpot't Ur.deriakings, 
having a large ftee-t of \'ehlcl~s 
for greater efflciency ill th~ 




